
RTPORT FILED BY THE PRINCIPAL CHIEF CONSERVATOR OF

TOREST ANDHRA PRADESH IN O.A NO.226 OF 2O2I OR.DER

It is submitted that Sri Gollapalli Bhaskar Reddy filled an

O.A.No. 226/2021, dated 21.1O.2O21 before this Hon'ble NGT(SZ),

Chennai regarding cutting of about 4OO Tamarind trees in
Sy.no.427-1,432-1,432 and 427-3 of Lapakshi Village,

Ananthapuramu District based on the permission granted by the

Divisional Forest OIIicer, Ananthapuramu in

Proc.no. 1 5O5 | 2O2l I G8, dt:O8. 10.202 I

It is submitted that this Hon'ble National Green Tribunal,

Soutlrem Zone, Chennai in their order dated 11.02.2022 In para

No.5 of the order read as follows;

I

DATED LI.U2.2V22

77rc Prtnclpal Chlef Consenntor of Forest lrc.s not filed
thelr stz;tcntcnt rcgandlng the no.tl.ue of lond o,nd qlso as to

uhetlvr tt urlll coma under the definltlon of nDeemed Fotest'

ln vleut of the dectslons of T.N. Gad:annrmo,n Thlrtnnaltrtad's

cc.* and thc l[strlct Collector is cl.so eryectcd to file a

stttcment rcgandtng thc natute of asslgnncnt nade to tE
orlghrlrl pa.rtles lrcm whom thc land lrla,s been obtalned bg the

6thRespondent and uthcther thcrc rlulrs ang condltlon lmpo*d
and thc ptttposa tor uthlch lt utas ghnn.



It is submitted that in compliance with the above directions,

it is submitted that, as per the report of the Divisional Forest

OIIicer, Ananthapuramu, the status of the subject land i.e.,

Sy.no.427-1, 432-2 and 427-3 is revenue lartd and the total extent

is 14.84 Acres as per the Revenue records. Regarding applicability

of the decision of the Hon'ble Supreme Court of Indai in W.P. (Civi}

2O2 of 1995 in T.Godavarman Ttrirumalpad vs Union of India &

Others i.e., whether the subject land comes under the definition of

"Deemed Forelt", lt ls sttbnd,tled t uL tlo crltzdrr tor
definltlon of "Deentd Forcst/ lond falllng unde" dlcf,lonary

ncanlng ol Jonests' (uhlch a,te not und,er thc admlnlsttttloe
contrpl of Forcst lbptbnenQ o,re gd to be finallzr,d W tE
Giotnntmr;nt oJ Andlttu. Pru'desh. Sooln afiar finallr,ztlon ol
definltlon / cdteda W tE (boeranncnt, thc solnc utould be

opplled on tle sr.ftJe,t land tor examlnlng tlta appllcablllty of
t|rre ?orcst (Cott*ruatton) Act,798O urtdcr ct*,acrla 'Irce;ntcd

fotest".

This is submitted for kind information.

Dated at Guntur on this the 86 day of March 2022
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